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. oonduct fre h inquiry Into the Czech pistol 
;00 

(b) if so, the reason therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRJ SUBODH KANT SAHA Y): (a) No, Sir. 

(b) Do not ari e. 

m Janam Bhooml-B brl Me.JId I au 

389. SHRI CHHEDI PASWAN: Will th 
PRIME MINISTER be plea ad to at: 

(8) her four mem . Expert Com-
mitte form d to deal with the R m 

ambhoomi and Sabri j d pute ha 
bm ad it report to th rnm 

(b) if 0, the main recommendations 
by th Committee; 

(c) th action taken by the Government 
In thl r~rd; and 

(d) if no action has 
Mason therefor? 

n aken, th 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER AND STATE N THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHAY): (a> to (d). 
No ir,' No four-member expert committee 
was formed , to deal with the Ram Janam 
Bhoomi-Babri Masjid dispute. However the 
docum~nts presented by th Vishva Hindu 
Parish ad and the All India Babri Masjid Ac-
tion Committee were divided into four 
groups-(a) histor.cal (b) archaeological (c) . 
f venue and (d) legal. The VHP and th All 
Indi Babri M sjid Action Committe noml .. 
n ted 1 Q-members each but they did not 
c sify their e. oarts according to th abov 

fQur categor • The experts met and formed . 
th In!8Iv Into two groups. The fl t related 
to h ortcal and .~ eoIogicai vId 
andth second group related to revenu and 
legal evidence La! r in meeting h Id on 
8.2.91 it was resolved that the expert will 
su~1t their reports to the part.es concerned 
and the concerned p rties will give a resum 

, of th Experts opinion to th Government. 

Problem of pap.r Indu ry , 

390. SHRI CHHEDI PASWAN: Will th 
PRIME MINISTER be pleased t~ state: 

<a) wheth r the Government hav 
oon tituted any Committee for identifying 
th probl m of n8 p per InduStry; 

(b) if o. th composition ot Committ ; 

(e) whether th said Gemmitte ha 
ubmitted it r PQrt to th Government; and 

(d) if SOt the main recommendation 
thereof and he action taken by th Gov-
ernment thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN .. 
ISTER AND STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRt SUBODH KANT SAHAY): (a) .Gov .. 
ernment had t up an Expert Committee to 
look into the problem of Small &Medfum 
Newspap rs. 

(b) The Initial composition of the Com-
mittee is nclosed in statement .. l. This, 
however, underwent some changes later on. 

(c) Yes Sir. 

(d) The recommendation cf th Com-
mitte are attached at statement .. 11 and they 
are engaging the attention of the Gov rn .. 
m nt. 
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STATEMENT·I 

Constitution of the Committee as Notified in the ~azette 

To be published in the Gazette of India Extraordinary Part 1 Section (i) 

Government of India Ministry of Information & Broadcasting 

New Delhi, dated 26.8.88 

-Resolution 

The Government has received representations from a cross section of the small and 
medium newspapers about certain problems faced by them. It has, the therefore been decided 
to constitute an Expert Committee to go into the various issues and make appropriate 
recommendations. 

In pursuance of the above decision, the Government a~e pleased to appoint the following 
persons as Chairman/Member of the Committee 

Chairman Shri Suman Dubey, Advisor, Ministry of 
Information & Broadcasting 

Subsequently on resignation of Shri Suman Dubey, Shri I, Ramamohan Rao, PlO, PIS 
took over as Chairman of the Expert Committee 

Members-Non-Official 

(1 ) 

(2) 

(3) 

(4) 

(5) 

(6) 

(7) 

Shri Tuhin Kanti Ghosh 

Shri Rati Lal Sheth 

Shr; Manak Chopra 

Shri Harbhajan Singh 

Shri Moin Farooqu; 

Shri P. Unnikrishnan 

Shri U.R. Kalkur 

Indian Newspaper society 

Indian Languages Newspaper Association 

All Indian Newspaper Editor Conference 

All India Small & Medium Newspapers 
Federation (later on resigned over terms & 
rafernce of the Committee) 

All India Small & Medium Newspapers 
Association 

General Manager, P.T.t. 

General Manager, U.N.I. (Later on Shri 
K.P.K. Kutty) 
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M8mbers-Official (Oth8r Ministri8s); 

(8) Shri B.R. Chavan 

(9) Shri Sushi! Tripathi 

(10) Shri K.S.K Moorthy 

(11 ) Shri P.N. Kalra 

(12) Shri N.K. Sabharwal 

Joint S~re~ary, Ministry of Surface 
Transport (Lator on substituted by Shri P.R. 
Chandran 

Joint Secretary, Ministry of Finance (Deptt. 
Economic Affairs] (later on by Shri S. 
Vardhachari) 

Dy. Director General, Oeptt. of 
Telecommunications (Later on by Shri R.C .. 
Malhotra) 

Executive Diredor, Railway Broad (Later on 
by Shri S. K. Narida) 

Joint Secretary, ~inistry of Industry [Oeptt. 
of Industrial Development] 

Member-Official (Ministry Qf Information & Broadcasting) 

(13) Shri P.K. Sarkar 

(14) Shri I. Ramamoha Rao 

(~5) Shri K.S. B wan 

(16) Shri K .. ripa Sagar 

(17) Deputy Secretary (IP) 

Addl Secretary & FA 

Principal Information Officer. PIS 

Joint Secretary (P) (Later on by Shri I. A. 
Khan) 

Press Registrar, RNI (Later on by Shri P.B. 
Ray) 

Member Secretary 

Besides it, Shri G.J. Maghew, DOG. Deptt. of Post and DG. NSD/AIR. were co-opted as 
Official members. 

STA TEMENT·II 

Conclusions & Recommendations 

The Committee recommends that: 

1. Small Newspapers may be ex~ 
tended a special concessional 
rate of 5 paise instead of the 
present uniform rate of 15 paise 
under Postal Tariff. The conces~ 

sion may be extended to all reg~ 
istered Small Newspapers (dai-
lies & weeklies) on production of 
a certificate from ANI. 

2. In Tele-communication Tariff, the 
concession similar to thos in 
respect of ordinary TP circuit 
may be extended to DatalFac-
simile circuits a well. With the 
extendedconcessiontothe Datal 



Ii imlle, then ' agencHitaailO 
contlnu to nd th Ir aA"'~ 
o Small & Medium Newsp 
without any further Increa 

t .. 

3. Th St • Government may be 
kedto.8tth bu schedule In 

uch manner to facUit t th 
r qulr menta of the Sm II & 

dium e rs also. 

4. The facility of d p tch c;»f 
N w p r 'unCI r monthly 0-
count System of th rallw va 
given to ·N r Ag nci 
a and whom such a raqu t 
madebyth maubjactfofulfilm t 
of neee ry fo m lit s. 

• Since th dec Ion qf Small 
Medium newspapar m 
seal Industry would not be f 
ibl 80m of th rei v ' nt con-

C8 ions available 0 Small Seal 
Indu trl hould be extended to 
m II and medium n papars. 

8. Th availability of Io.n for te-
o 0 d-"'and equipment nd m -

chlnety for printing pre from 
th natlonali ed Bank on th 
co s Ional t rma I now 

v II bI to the n w printing 
p • be eon Id red by 
Ministry of FI 

7. The ex tlng ceilIng of R • 3S 
lakh m y be Incr to At. 80 
lakh 10 that Sman and Medium 
n wapapera could meet th Ir 
requirement of modem allon. 
Thl ceiling may be ralud and 
when the Govt. ra. th eel 
of th SSt units. 

8. State GOvemme 
quested to con 

uitable accommodation on . 
priority basis to the Small and 
,Medium N8WS~pers. 

9. UNI and PTI hould consld r 
extending their service at 
concessional rates to help Small 
and Medium N wspap ra to 
upplemant their modernisation 

effort • 

1q. The Stat Gov rnment may 
am nd the accreditation rules'to 
enable th Edlto of 8m II 
newspap ra at th Old. hqr • 
leve' to not accreditation. 

11. The. maintain statu quo r &rd. 
ing low-speed bulletin In regional 
language by AIR. 

Pub~ tlon of Compendium 

The Committee took note ofth fact that 
v rIou Govemment genet r provld~ng 
a number of conca slon If cllitia to th 
mall and m drum newspap f8. Many . 

newspapor of the e catagori r not 
aware of th .. facllhies. Th Com.rnltt 
ugg that the Ministry of Information & 

8ro dcutlng m y bring out periodically a 
Compendium of the conce IonalfacUltles 
ext nd~ to the Small and Medium newt-
papera 10 that even n wapapara published 
from th ~ mot comer of th country. 
awu of th ooncea ionalf cliitl available 
loth m .. 

(Eng/leh) . 

.. r Force 

391. SHRI CHHEDI PASWAN: WHlth 
PRIME MINISTER be pie .... to 

(a) Whethw' rvlcemenhav.formed 
a McUla,force reported In the Hlnduatan 
d ad Januwy &. 1991: 




